107 Written Atewers
(7r) Wzt 9% AT AFAAGAT F1A
A4 7 TE 2 @t ATHIT AT TAW IBA
%1 fawme wadr 7 7

*(-|WORKINU OF TUBE WELL SCHEME

282. SHRI RAMSAHALI : Will the Minister
of PLANNING/HY®A1 #H#Vbe pleased
to state :

(a) whether Government have conducted
any survey to find out such regions and areas
where the Tubewell Scheme is or is
not working successfully; and

(b) what steps Government propose to
take in places where the scheme has not been
working successfully '?]
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f [THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING/:8VSAT HATerg
® T WA ( SHRI MOHAN DHARIA) : ()
and (b) The Programme Evaluation Organisation
of the Planning Commission conducted a Study
of Tubewell Irrigation and Ground Water
Development Programme in 1970-71 The
processing of the data and analysis have been
completed and the Evaluation Report is under
preparation. The Report, when ready, will be
examined in the Planning Commission and
forwarded to the concerned Ministry for follow-

up.]
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-j- INEWESPAPERS EDITORS CONFERENCE

ON DIFFUSION OF OWNERSHIP OFNEWSPAPERS
BILL

283. SHRI RAJNARAIN Will the
Ministerof INFORMATION AND BROAD-

CASTING/TT 3)T* smTTT *Ht
be please to stale :

(a) whether it is a fact that the newspaper
editors and their management while opposing
the Government Control on newspapers have
recently emphasised that Government should
not take hasty steps to pass the Diffusion of
Ownership of Newspapers Bill; and

(b) if so, what is the Government's reaction
thereto ?]
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--[THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND

BROADCASTING/§o I mERw W=
@@ W IWE ( SHRIT  DHARAMVIR
SINGH) : (a) Yes, sir.

|[[ 1 English translation.
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(b) Steps are under consideration for the
Diffusion of Ownership of newspapers and news
agencies and decisions will be taken only after
careful consideration.]

nEee & fawrd aiw wfena ww
wET gAY

LT

284, U UM AFWA : FT AT HAL
ag €19 ¥ I w7 5 ¢ )

(%) 977 A F (1) THHT
¥ fawrd A qfwm aw (2) dsEw
ww (3) @fex afawoi oo aam
W FEFA (1) oTaR wie (5)
sl & I 3 O\9AT & g § S
arr semaR A & ogwsr sar afong
fase1 & 4\

(@) =9 @™ ¥ Wi ATEHA
w27

f [TUBEWELL IRRIGATION AND
UNDERGROUND WATER
SCHEMES

284. SHRI RAM SAHAI: Will the

Minister ~ of  PLANNING/HY@AT #=1

be pleased to state :

(a) the results of the fresh studies con
ducted by the Planning Commission with
regard to the (i) tube-well Irrigation and under
ground water; (ii) Panchayat Raj; (iii) Social
Welfare programme by voluntary agencies;
(iv) Animal husbandry; and (v) Milk Scheme
for cities; and

(b) What is the future programme in
this regard ?]
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-j [THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING/tfioHT PMIHH

~ ITSIT if-sft (SHRI MOHAN DHARIA ).

(a) The field work on these studies has been
completed and the reports are under prepa-
ration.

(b) These reports when ready will be exa-
mined in the Planning Commission and would
be forwarded to the concerned Ministries/
Departments for follow-up.]
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-j- [DISHONOURING OF THE NATIONAL
FLAG BY Wisr BENGAL NAXALITES

RAM SAHAI: Will the
AFFAIRS/Tg  ®alt

285. SHRI
Minister of HOME
be pleased to state :

(a) the names of the places in West Bengal
where the national flag was dishonoured by the
Naxalites on the 15th August. 1971; and

(b) whether some arrests have been made
in this connection, and if so, what are the
names of such persons ?]
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